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Saturday, the 28th December, 1968 rh®
Tth Pausa, 1890 (Saka)

The House met at eleven of  clock,
THE Dgputy CHAmRMAN 11 the Chair,
CONGRATULATIONS TO THE

APOLLO-8 ASTRONAUTS

SHRI BHUPESH GUPTA (West
Bengal) . Madam Deputy Chairman,
I 1avite your attention .o the shocking

incident 1 Thanjavur m Tam | Nadu.

THE DEPUTY CHAIRMAN
You may say 1t later. Mr Bhargava now.

SHRI M. P. BHARGAVA (Uttar
Pradesh) I have obtained he permission
of the Depuy Chaiwrmai for something.
Then you can mention your po:n  Madam
Deputy Chairman, 1 am surcthe House
would like 1o take note of the wonderful
feat of the American astroniu's in orbiting
round the moon and conung back
safely to earth I am sure the House
would like to pay their compliments to
the 1Ehrec astronauts for their wonderful
work.

SHRIMATI LALITHA (RAJAGO-
PALAN) (Madras) : It 1s really a very
rare opportunity that this House 1s
having to congratulate .he American
Government as well as the astronauts
who performed the incredible and unbe-
lievable feat of going round the moon
and landing safely back on earth I
hope the House will endorse this view,
and also, through you, Madam Deputy
Chairman, we would like to convey our
greeungs to the astronauts as well as to
the American Government,

SHRI AKBAR ALI KHAN (Andhra

Pradesh) We all join 1n the sentiments
expressed by Mr Bhargava and Mrs
Rajagopalan

SHRY KRISHAN KANT (Haryana)
Madam Deputy Chairman, I tise o submit
that we should ‘ender our greetings to
these three astronauts for this daring
discovery  With this a new development
1n science and technology has taken place
1 this connection I am reminded of poet
Igbal He has given a very good couplet
and 1t 1s thus,
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With this new achievement In space
research new frontiers 1n space have been
reached Let us send our grectings to
these three astronauts.
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SHRI BHUPESH GUPTA : Madam
Deputy Chdairman. I fully assocrate myself
with the sentiments which have been €x-
pressed in admuring the great feat of the
human race It 1s a great achievement,
Madam Depuiy Chairman, for all man-
kind, and I think 1n the name of humanitty
we can congratulate the astropauts who
have performed this miracle. The only
thing I would like to add 1s that it only
emphasises the need for ensuring lasting
peace i this world Only i peaceful
conditions can science and technology
develop and we can achieve such great
heights of creative labour, and that 18
why [ think that as we congratulate
them we could expect that all of us shoutd
work for ensuring durable and lasting
peace on earth, a peace which 1s conducive
to such achievemen's in all spheres of life,
especially 1n sicence and technology.

SHRI LOKANATH MISRA (Orissa) :
Since 1+ has bean expressed party-wise
I also want to associate my party with
the feelings expressed

THE DEPUTY CHAIRMAN - Now
let me also associate myslef with what
has been expressed this  morning by all
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sec tons of *he House and wi h sending
o1 hearties congratulations to the as .o-
na't's who hav: made the incredible
credible  Jules Verne’s prophecy that
the moon will be reachad by human
bs ngihascon='rue  Bu‘as Mr. Bhupesh
Gup a nas sa'd, we have now airived at
the spic: age and we mus® use science
for the benefi of mankind and for peace
and ha-monv all ove. We do hope
that those nations who have advanced
so far wil now wok o b-ing about
ab.olu ¢ peace and ha moay, racial anl
econom ¢ harmony, SO *ha mankmd
can live n peacs till *hay reach the other
plane s in the future. We congratulate
once agatn the as‘ronaus., and their
Govainm:n' who have made .hic grea’
fiat poussib'e, and the psodsle of America
also.

PANDIT § S. N TANKHA (U ar
Pradesh) : And pa-ticularly *he w.ves of
the as ronauts for *he good luck they
have had 1n their husbands coming back
safely.

e

REFERENCE TO ARREST OF SHRI
FRANK MORAES BY THE CHI-
NESE IN NEPAL
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PANDIT S. S N. TANKHA (Uttar
Pradesh) : May 1 ask a question from
the hon. Moamber

THE DEPUTY CHAIRMAN : No
question. Now Mr Lokanvh Misma
He took m pernussion in my chamber,
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REFERENCE TO NON-VACATION OF
ABUNGALOW ALLOTTED TO
SARDAR RAM SINGH

SHRI LOKANATH MISRA (Orissa) :
Madam, I wan ‘1o bring to your kind
notice and to the nc ice of *hs hon.
House \ha theic has been some diffic ulty
about the allotmen of a house from ‘he
Rajya Sabha quo.a, and af ¢1 1 bring 't
o your notice, probably the House would
star. condemning the way a Member
of another Houze has occupied 1t forcibly,
and i spite of the fact tha the matter
has been brough' to the notice of fhe
Charman o :he Rajya S.bha, the
Prime Mmisier and the Mmister of Parli-
dmentary Affairs, nothing has been done,
he could n>t be psrsuaded .o vacate the
house even though 1 belongs o the Rajya
Sabha quota U t'mately whar happene
was that when afier a talk wuh the Perhia-
mentary Affairs Minister yesterday and
knowing 1. from h'm that the house 1n
question has been allotted to him Sardar
Ram Singh approached the Member of the
other House to make over the house to
him, he telephoned the flying squad
of the police. It has now gone to the
police. I am surprised to find that the
matier had to go to the police. Even
though he belongs to a particular party,
even though he belongs to the ruling party,
nothing could be done to vacate him from
the house Now where have we come to ?
It affects the dignity of this House The
house belongs to the Rajya Sabha quota,
and once 1t has been allotted to a Member
of the Rajya Sabha, how is 1t that a
Membei of another House, who belongs
to the ruling par'y, forcibiy go* into 1t
and 5 st1ll keeping possesston of 1t ?

SOME HON. MEMBERS
serious.

THE DEPUTY CHAIRMAN : 1
have given only peinussion to Sardar
Ram Singh and in his absence to Mr.
Lokanath Mis.a to mention ‘his. But
1 feel that it 1s very unfortunate that
Members of Parliament should do .his
and I would draw the attention—as
Mr. Lokanath Misra has drawn—attention
to this—especially ot the Mmister cf
Parliamen ary Affairs ¢hat this mus' be
pat righ* imm~diately. I' is rather—what
shall I say—in abominable thing that
Members of .he iwo Houses should do
this 1 hope the Parliamentary Affairs
Minteter will look 1n*o 12 and put 1. r ght
immcodiately.
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